N THE SUPREME COURT OF | NDI A
ClVIL APPELLATE JURI SDI CTI ON

A NO 3 in CVIL APPEAL NO 5744 OF 2007

B.S. RAMACHANDRAN L. APPELLANT
VERSUS

RUKMANI BAI & ORS. ..., RESPONDENTS

ORDER

Appl i cation all owed.

The G vil Appeal is disn ssed as w thdrawn.

[ CHANDRAMAULI KR. PRASAD|
NEW DELHI
FEBRUARY 22, 2011.



